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APPOINTMINT OF DOCIORS IN CENTRAL

RAILWAY

4 DR R K CHAKRABARTI
SHRI SARDAR AMJAD ALI

SHRI PRANAB LUMAR MUKHLR
JEE
Will  the Mmister of RAILWAYS be

pleased to state

(a) whether 1t 15 a fact that ad hoc ap
pointments of doctors have been made 1n
the Central Raiway during the last two
months,

(b wnwhether Gorvernment have recened
any complaints to the effect that disciim
natory bchaviour 1s shown or harsh treat
ment 15 meted out to the doctors fiom
other States working in the Central Railway
by the higher medical authorities in that
Railway and

(¢) 1f so, what steps Government propose
to take to prevent such a situation?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAII WAYS (SHRI MOHD
SHAFI QURESHI) (a) Yes

(b) No
(c) Docs not arise
ONGC

5 SHRI GURUMUKH SINGH MUSA
FIR

MaLaviza CoMMITTFI RITORT ON

SHRI SARDAR AMJAD ALI
SHRI | S TILAK

DR R K CHAKRABARTI
SHRI SANAT KUMAR RAHA
SHRI KRISHAN KANT

SHRI K B CHFT1RI

SHRI CHANDRA SHFKHAR
SHRI V B RAJU

SHRI BRAHMANANDA PANDA
SHRI SURAJ] PRASAD

SHRI BHOI A PRASAD

SHRI YOGENDRA SHARMA
DR 7 A AHMAD

SHRI K P
MFNON

SHRI k R VENKATARAMAN
SHRI A G KUIKARNI,

SUBRAMANIA

[13 NOV. 1972]
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SHRI S B BOBDEY
SHRI V R PRASHAR-
SHR1 SHYAMLAL GUPTA
SHRI M X MOHTA

Will the Minister of PETROLEUM AND
CHEMICALS he pleased to state:

(a) whether the report of the Malaviya
Committce on the 1eorganisat on of Oil and
Natmal Gas Commission hds since  been
examined and

(b) 1f so thc details of the recommenda
tions accepted Dby Government and what
steps are bemng taken to implement them?

THE MINISTER OF LAW AND JUS
TICE AND PETROLELM AND CHEMI
CAIS (SHRI H R GOKHALE) (1) The
esanunton of the Repoit 1s still continu
g

(b) Does not arise
DRILLING IN JAMMU

6 SHRI KRISHAN KANT
SHRI V B RAJU
SHRI BRAHMANANDA JPANDA
SHRI J § TILAK

SHRI GURUMUKH SINGH
FIR

SHRT CHANDRA SHEKHAR

Will the Mmister of PETROLEUM AND
CHEMICAIS be pleased to state the latest
posiion of the deep well being dnlled 1n
Jammu~

THE MINISTER OF LAW AND JUS
TICE AND PETROLEUM AND CHICMI
CALS (SHRI H R GOKRHALE) Dullng
at Well No 1 at Suninsar in JRK State
has rcached a depth of 3665 metres so far
At present the drilling 15 suspended as rhe
drill string had got stuck up mn the hole
and operttions are in progress to clear the
hole

MUSA

COMMITTEE ON SHARING OF WATERS
7 SIIRI THILLAI VILI AT AN
SHRI K A KRISHNASWAMY

Wl the Mimster of IRRIGATION AND
POWFR e plewed to stile

(1) whether Government propose to se
up 1 pcermanent Committee to look afte
the shaiing of waters of different rivers u
the country, and

(b) 1f so what are the details thercof?
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THE DEPUTY MINISTER IN THE
MINISTRY O IRRIGATION AND
POWER (SHRI BAIJNATH KUREEL) (a)
and (b) As a result of incieasing use of
water resources of the country and the pro
grammes of larger uulisation in the {uture,
the need has been recognised for evolving a
national water policy so as to ensurc a conta
nuows apprasal of the needs for water and
the unlvation of available water for differ
ent purposes 1n the inteiest of the Country
as a whole The vanious aspects including
organisational ones mmolved in evolving
and mmplementing such a national water
policy mcluding the legal considerations arce
under study

IRRIGATION PROJFCTS IN MYSORE
8 SHRI VEERENDRA PATIL
DR K NAGAPPA ALVA

Will the Minister of IRRIGATION AND
POWER be pleased to state

(a) whether the Mysore Government have
sought special assistance from Central Gov
etnment to the tune of 30 to 35 croves of
rupees a year for six ‘tears to expedite
completion of therr wrigiton proyects, and

(b) 1f so the decwsion taken by Govein
ment of India n this bchalf

'HE DEPUTY MINISTER IN THL
MINISTRY OI IRRIGATION AND
POWER (SHRI BAIJ NATH KUREEL) (a)
and (b) The Mycore Government has ap
proached the Central Government for the
special assitance of Rs 30 crores annually
for a period of six years for four of their
mior ungittion projects A study Team
was sent by the Plinming Commission to
Mysore n early October, 1972 to assess the
requucements for upper Krishna stage I
Malaprabha and Ghataprabha Stage 1
projects The team has submut ed themr re-
ot which 1s being cons dered 1 the Plan
n ne Commission

QUAR[ER“E FOR DOCTORS WORKING 1IN

RarLways

9 DR R K CHAKRABARKII Will
Pe[ Minister of RAILWAYS be pleased to
ate

(a) what arringements have been made
v the South Eastan Railway authorities
T providing switable restdential accommo
uton to the doctors working m different
ilway hospitals, and )

[RAJTYA SABHA]

7/

to Questions 60

(b) whether 1t 15 a fact that Government
have stopped building additional residential
accommodation for railway doctors and if
so the reasons therefor?

1HT DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI MOHD
SHATT QURESHI) (a) Construction of
quarters  for  doctors 1s included in the
Works Programme from year to year 1n ac-
codiance with the availability of funds
Whenever any extenstons to Hospitals or
wdditional Health Units are required, pro-
viston of quarters for the medical staff 1s
also Kept n view.

(b)Y No

CONSTRU TION  OF  Ramwway  LING FROM

HusLi 10 KARWAR
10 SHRI VFERENDRA PATII

DR Kk NAGAPPA ALVA
Will the DMinnster of RAIIWAYS he
pleased to statc

(2) whether Government have received
any requests for the construction of a rail-
wav line fiom Hubli to Karwar, and

(b) 1f so, what action has been taken
thercon?

TH1 DEPUTY MINISTER IN THE
MINISTRY or RAILWAYS (SHRI

MOHD SHATI QURESHI) (a) Yes

(by Preliminary Ingineering and Traffic
S uveys for a rail hink between Hubli and
Karwar have bheen sanctioned ,and the sur
veys ale 1 progress A decsion tegarding
construction of thas lime will be taken after
the svrveys are completed and reports
thueof examined
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